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5 GOVERNW IENT OF INDIA
oA . MINISTRY OF DEFENCE '
/ ARMED FOF@CES TRI FBUNAL PRBNCBPAL BENCH

‘\1,,,
;

C L s : WeStBlocKiVH}"

- © . "R.XK.Puram, Sector-|

. New Delhi - 110 088
(F.No. 7(52)/2018/AFT/PB/Adm-II Dated #"July, 2018
‘ " CIRGULAR '

Apm catlons are invi ted for fnllmg up of the post of Registrar in. the Armied  Forces - Tri bunal ’
Regional Bench, Kolkata on deputation basis initially for a period of three years and extendable as per,
DoP&T Orders- ssued from time to time or on re—empioyment on contract basis mmally for a ﬁeriod of

.one year from suatable candldates who fulfill the following' eligibi lity cond hons -

,Name of No. of Pay sca!e {Rs.} 1 . Eligibility conditions

the Post . " | Post - | - )

. ' " L For Deputation:

Registrar .| 01 | New pay scale pay :

. .k .matrix civilian . Officers of Central Government or

- - employees level-13| Government or- Supreme Court or High Courts or
{General or equivalent pay District Court or Statutory/Autonormous

Ceritral L s | Tevel having pensionary. benpefits or Judge Advocate
Service . © 'l (Pay Band - 4) General Branch of Army, Navy & Air Force  and

| Groyp A . " 1 Rs.37400 —- 87000 | other similar institutions. . .

" | Gazstted, et + Grade Pay :
Non- .. . Rs. 8700/~ (pre- | (a) () holding analogous poston reguiar S
iv‘:r-rsker*é') o ‘revised) basis, in the parent cadre or Department

(iiy * five years regular seryjce in the parent

Cadre or Department |n the Level-12 as per
the 7% CPC Pay MatriX or equivalent in
Pay Band-3 of Rs. 156800-39100 with
Grade pay Rs. 7600 (pre- revised).

(b) holding degree in law from a recogmsed
- University. -

r_re-employrnent on contract basis:

as for deputﬁtion

Officers with ‘similar quahf;cahons and eligibility | '

= ’f o
12 f -

2. The pay of the, e{‘ﬁﬁe{ selected on deputation basis will be governed by DoP&T O.M.

"+ No. 6/8/2008- Esﬁ{Pay H) dated 17.06. 2010 as amended from time to time.

3. The maxamum ‘age hrmt for appomtment on deputation shal be 56 vears-as dn, the
closing date for recei pt of applications.

The maximupt age limit for the re- -employment on contract basis is 64 vears. The pay
wed as per ‘Do?'&‘T OM No.

3f3/2016 Estt (Pay-1) dated 1.5. 20?7 :
2
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5, The departmentat officers in the feeder grade who are in direct line of promot on shall
not be eligible for consideration for appointment on deputation. Similarly, a deputationist in

the Armed Forces Tribunal shall not be eligible for consideration foryappointments by
promet on channel.

6. Tne period of deputation including the'penod of deputation in another ex-cadre post
‘held immediately precéding this appointment in the same or other Government Organization
or department shall not ordinarily exceed fchree years.

7. The application (s} in the prescribed Performa (Annexure-l) of the eligible offacer(s)
who can be spared in the event of their selection may be forwarded to the Principal
Registrar, Armed Forces Tribunal, Principal Bench, West Block-VIil,- Sector-1, RK Puram,
New Deihi by the Departments {atest by 20‘“ August, 2018 (Mondav) along with photo
coples of the Annual Confidential Reports/Performance Appraigal for the last five years of

the candidates along with Vigilance Clearance Certificate.

- 8. The applicant (s} interested in appiylng for the post of Registrar on re-employment on

contract basis may send their application (s) clnrectly to the Principal Regnstrar Armed Forces
Tribunal, Principal Bench, West Block-VIll, Sector-1, RK Puram, New Delhi — 110 866 by the

aforesaid-date along with all the relevant documents like PPO, Date of Birth C;emf;cate LLB
Cemﬂcate and Experience Certificate etc.

‘8. The appl'cations received without supporting documents, photograph, unsigned and
incomplete in any manner, shall be summarily rejected.

. : ‘ S . (GfP.Mogha)
: " C * . 'Ptincipal Registrar

ole 62

Enciosu‘re: Annexure-1

Dlstnbutlon - )
All Ministries and Depaﬂments of. Gn\femment of India. - " A

Registrar General, all High Couris in India, Co ‘ '

* MoD, AFT Cell, Sena Bhawan, New Delhi.

Principal Regxstrar Central Administrative: Tnbunal New Delhi

JAG Branch — Army/Navy/Air Force, New Delhi

AFT, Principal Bench, New Delhi — Websjte.

Guard File. .

Registrar (lfC) Armed Fbrces Trivunal, Regional Bench, Kdlkata for information and
wsth request -for circulationito all concerned locally from their end 'with advice that

- applications may-be forwarded by such local officials directly to AFT, Pri nCIpal Bench, by

the due date
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APPLICATION FOR THE POST OF REGISTRAR,

{Annexure-l)

ARMED FORGES TRIBUNAL, REGIONAL BENCH, KOLKATA-

ON DEPUTATION/ON RE-EMPLOYMENT ON CONTRACT BASIS

1. Post appfied for
2. Name‘(in capital letters)
. 3.7 | Whether -belongs fo . SC/ST
. category . ”
4. Date of entry into Govt. Service
S. Date of Retirement .
B. Date of Birth
7] Age as on last date of receipt of
application ,
8. Present Pay Scale orLast Pay
Scale (in case of Retirees)
9. Present or.last designaﬁ'on & - Designation .o
| Ministry/departmeént-and date of | Ministry/department :
appointtment (DOA) to the grade | DOAto the Grade
10. . Post ’%‘*.e!d‘su‘t‘}stan-tive!y and -
- - | .date of regular appointment in
that pay Band/Grade pay _
. . 4.

EEEER E_duca‘tionaI:‘ProfessiOnal’ Qualificdtions :

Ser.
No

‘Exam/Degree - échoolfCollege/_ Subject | Year of

taken passing

Class/Division & |

passed . University

age%

TN

——
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12, Training/Experlence, if any :
%
Name of the Post held From To Nature [Scale of pay
. Employer/Organisation of and last
. duties salary
J drawn

*

Any other special qualification or

13,
. experience
14, Date of return from the last deputation, if
' any ,
15, Residential Address
16. Contact number and E-mait
17. " Any other information

Declaration

.ty
X

. | hereby declare that all statement made in this application are true, complete and
correct to the best of my knowledge and belief. | understand that in the event of any

information being found suppressedifalse or incorrect or ineligibility being detected before or
after the appointment, my candidature/appointment is liable to be cancelled. . )

Place : - R

Dated

K

¥
”
¢
>

(Signature of the candidate)

(L'_J.nsign'ed application will be rejecled)


http:Training/Experlen.ce

